
NOTICE

In view of the fact that the functioning of the Coun and Office of the

Rajasthan High Court, Principal Seat, Jodhpur has been suspended for

09.07.2020 and 10.07.2020 vide notifications No.PA./RG/Misc./2020/ 1131

and PA/RG/Misc./20201 LL34 and the functioning of the Court and Office of

the Rajasthan High Court Principal Seat, Jodhpur and Jaipur Bench, Jaipur

has been suspended from 13.07.2020 ro 15.07.2020 vide notification

No.PfuRG/Misc.l2020l 1137 for funher sanitization of the entire Court

premises and taking other preventive measures, therefore, as per directlons,

the cases in which dates have been given during above period shall stand

adjourned to following dates:
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